
From

To,

Sub:

Ref:-

Sir,

HE u ATI H G c UR(HIGH COURT OF ASSAM, NAGALAND, MIZORA

Smti. layashree Bora
Jt. Registrar (Vigilance),
Gauhati High Couft,
Guwahati.

Shri Pratim Kumar Bora
District & Sesstons Judge,
Barpeta.

Earned leave,

Your letter No. DJB/2815(E) dtd. ZO.OB.2O24.

TAT UWA A
M AND ARUNACHAL PRADESH)

No.H .VI -51/1997t 3e? A

J
Dated, Guwahati the ZL AugusI, 2OZ4.

Yours faithfully,

sdl_

JT. REG R (VIGILANcE)

With reference to the above, I am directed to inform you that your prayer forearned reave for four davs w'e'f' 27,oa.2024,o io.os.zoz+ (prefixing 23.08.2024 to26'08'2024)' along with station leave pu.n,ir.ioni.li, th. 
"r"ning of 22.og,2o24ti,the morning of 31.08.2024_,-has,been^granteJ. ,rin.i,'r", are to hand over charge to theAdditionar District and sessions Judge, Birpeta and in hrs absence, to the next senior mostJudicial Officer avarlable at the sta on before proceedrn, on ,"ur".

Mem No.HC VII 19 7t 3[ ?( IA da
-51

t2Z-o6-21
Assam, Beltola, Guwahati_29, tor

n in prescribed format is enclosed

s- 1Copy to
1. The principal Accountant General (A&E),

information. Copy of the teave apjticitr6
herewith.

-/ me project Manager, Gauhati High Court.

NE T R VI I
g",r"-z


